NATIONAL COMPADY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 30.01.2018.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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Counsel for Petitioner/Operational Creditor is present. Matter is listed
today for admission. Registry has raised some objections. Counsel for
Petitioner Company to comply the same. List it for compliance on
07.02.2018. Counsel has informed that one more petition was filed against
Corporate Debtor in CP(IB) 22/18. )
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